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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0.A.No,554/94 Date of Order: 8,9,97
T TenTITmermas

1, Southern Area Rly,Station
Licenced Portors Union,
Eluru, W.G.Dist,, Rep, by
N.Appala Naidu

2o B'Bangarayya ' : . Applicantso
AND
——r e ~I ragen T

Chairman, Rly.'Board, New Delhi,

2. The General Manager, S.C.Rly.,
Rail nilayam, Secunderabad,

3. The Divisional Railway Manager,
S.C.Rly,, Vijayawada,

4, Regional Labour Commissioner,
Cpps—odavdfm Lé€mple,

Vidyanagar, Hyderabad, .« Respondents,
Counsel for the Applicants .o Hr, K,K.Chakravarthy
Qounsel for the Respondents . Mr,V.Rajeswara Rao for
Mr ,N.V,Ramana

HON'BLIE SHRI R, RANGARAJAN : MEMBER (ADMN, )

HON'BLE SHRI B,S, JAI PARAMESHWAR : MEMBER (JUDL,)

a - - | ORDER

A vral order as per Hon'ble Shri R.Rangarajan, Member (Acmm.) [

Heard Mr, K,K.Chakravarthy, leamed counsel for the

applicant and Mr,V.Rajeswara Rao for Mr,N.V,kamana, learned

stand ing counsel for the respondents,




2. This OA is filed praying for ardirectio:!_ to the
reSpondents/ eSpeciallg‘EQ-B ‘not to deviate the o0ld procedure

©of maintaining muster roll in accordance with the Act, to
maintain the same and pay the wages to the petitioners in full

A4S per man hours has been done till October 1993,

3. The leamed counsel for the applicant now Submits that
a similar case is pending in the High Court of Andhra Pradesh
and that he will take further action after the disposal of that
. - e Hm'ble — ‘

case filed in-A+P) High Court, Subject to the above he prays

that this OA may be disposed of as withdrawn,

4, In view of the above submission of the learned counsel

for the applicant the OA is disposed of as withdrawn witnh liberty

Nee—E

{ R.RANGARAJAN )
Member (Amn.)

C(,\c\ ,) Dated : 8th September, 1997 ]
/ ( Dictated in Open Court ) | e et

® DREIG)

as above, Wb costs,
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0,554/94
1, The Chairman, Railuay. Board, New Dslhi.
2, The Gensral Manager, Seuth Central Rallay,
" Rail Nilayamg Secunderabad.
3. The Divisional Railwvay Manager, South Cantral
: Railway, Vijayauada,
4, The Regional Labaour Commissionsr, Central,: ATT Eampus,
: Oop:Shivam Templa, U;dyanagar, Hyderabad, ;
5; -Dna copy to Mr.KyK.Chakravarthy, Advocata, CAT Hyd.
6. One copy to Mr,MxRejesxsxaxRaey N.V,Ramana, Addl.C35C.,
. CAT., Hyd, - _ .
7, One copy to D.R,(A), CAT., Hyd.
8.

One duplicate copy..
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